CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR

ORDER SHEET

ORDERS OF THE TRIBUNAL

12.12.2007
Govind Ram vs. UOI

OA No. 340/2002

‘ . Mr. S.K.Jain, counsel for the applicant
Lo Mr. T.P.Sharma, counsel for respondents.

Heard the learned counsel for the parties.

JUDGMENT RESERVED.
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